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given to other travel aaencies without lATA 
registrations; and 

(d) if so, the reasons tberefor ? 

l' B MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 

, AVIATION (SHRI ASHOK GEHLOT): 
(a) and (b). As per the records maintained 
by the Department of Touri m, there 
are 166 travel agencies to whom Department 
of Tourism has granted recognitiOD. All 
of them are lATA regis tered. 

(c) and (d). Under the policy followed 
by the Departm~nt, registration with the 
lATA is one of the conditions for granting 
regi tratlon to any travel agency. 

Nuclear Tbreat Across Bord~rs 

2414 . DR. KRVPASINDHU BHOI: 
Wi1J the PRIME MINISTER be pleased to 
state: 

(a) whether India is rated as one of 
the four " s troug" countries in non-nuclear 
weapons and will bave Hsome ~ ' abiJity to 
produce a nuclear arsenal withiQ 10 years 
from now; 

(b) whether the desirability of having a 
nuclear arsenal in the near future ha been 
consider d in view of the nuclear threat 
across our borders; ,and 

(c) if so, the steps taken or pr.opo ed 
to be taken to keep our forces fully 
equipp d to meet any eventuality? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPART .. 
MENTS OF OCEAN DEVELOPMENT. 
ATOMIC ENERGY, SPACE AND 
ELECTRONICS (SHRI SHIVRA] V. 
PATIL) : (a) Since India does not believe 
in nuel nr weapon , the question doe not 
ari e of ra ting India among non .nuclear 
weapons state with hypothel ica I nuclea 
weapon capability. 

(b)' In view' of the ' Govl's present 
poliCy. this. doeS not arise. 

(c) Appt'opriate and nece saty steps 4re 
being taken to safeguard the country's, 
SCC\lrity and to Qleet any eventuality. 
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"CeDtrs' AsslstaDce to States to 
CODtrol POUutlOD" 

241S. SHRI O. VIJAYA RAMA RAO: 
Will tbe PRIME MINISTER be pleased to 
state : 

(8) the preventive measures taken to 
control tbe pollution of ' the atmosphere 
and Water at different Government indus
trial E tates in various States; 

(b) whetber any financial assistance is 
provided to tbe State Governments in this 
regard; and . 

(c) if so, the funds allocated for , the 
purpose State-wise details thereof? 

THB 'MINISTER OF STATE IN THE 
MINIS'tRY OF ~NVIRO MENT AND 
FORESTS (SHRI VIR SEN) : (a) As per 
the provisions of the water (Prevention & 
Control of Pollution) Act, J974 and Air . 
(Prevendon & 'Control of Pt>JlutiOD) Act, 
198. the States through their States Boards 
for Prevention and Con trol of Pollution are 
taking n c~s aty measures to con trol both 
atmo pheric and water pollution including 
pollution problems emanating from Govern .. 
ment Indu&trial Estatc:s. State PaUution 
Control Boards have requested the con. 
cerned industrial development agencies to 
take appropriate measures for pro,viding 
common waste water treatment facilities in 
the industrial estates. 

(b) and (c). No Sir. 

Burmese Insurgents fn Arunacbal Pradesb 

2416. SURI WANGHPHA tOWANG : 
WiIJ the Ministe~ of HOME AFFAIRS be 
plea cd to sfate : 

(a) whether it is a fact that Burmese 
insurgents sneak into Arunachal Pradesh in 
Tirap Di triet and kill innocent villa,gers; 

(b) if so, the details thereof; and 

(C) steps taken by Gov,ernment to 
'check the entry of Burmese insurgents and 
for th~ protection of the villagers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME APPA IRS (SHRI
MATI RAM DULARI SINHA): (a) The 
Nala undergrounds beJongins to NatiooaJ 
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Socialist Council , of Nagaland (NSCN) 
operating from their bases in Burmese 
territory have b~en making forays iqto 
Tirap District of Arunachal Pradesh. During 
1984 they kill~d two persons in' the Tir~p 
Distric.t. 

(b) On 12-4.84, the NSCN undergrounds 
attacked Village Headman of Lonpong 
village and shot him 'dead. 

On 12-6 .. 84, an Anchal Samity member 
of a village undClr Nampong Circle in Tirap 
District was kiUed by 3 uniden~ified mis
creants suspected to be ' NSCN under
grounds. 

(C) District Officers have be~n asked to 
make frequent tours of the villaaes on tbe 
border in order to reinforce confidence in 
the area. Steps have also been taken to 
strengthen tbe local intelligence machinery, 
Patrolling along the Burma border has been 
intens,ified, 

Air serviceS (rom Cuddapab and Thirupathi 

in Andhra Pradesh to New Delhi 

2417. (SHRI K . RAMACHANDRA 
REDDY: Will the Minis ter of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether Government are ' contemp
lating to SUirt air service from Cuddapah 
and Th,irupathi in Andhra Pra4esb to New 
Delhi; and 

(b) if so, the time by which the pro" 
I posal Will be taken up for iU1pl~mentation 1 , \ 

THE MINISTER OF STATE IN THB 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRl ASHOK GEHLOT)! 
(a) No, Sir. Cuddapah and Thirppathi 
have, however, been connecfed with 
H)'derabad by VayudocH services recently. 

(b) Does 'not arise. 

DlseontiDuatlo. of. Fuel Surcharge added 
to Alr",fare 

2418. SHRI DINESH SINGH: Will 
the Minister of ' TOURISM AND CIVIL 
A VIATION be pleased to state whether in 
view of tbe fall in tbe price Of petrol~um 
in tbe world marlcet, the f4el surcharge 
added to air-fare will now be dispen cd 
witb ? 
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, THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GBHLOT): 
There has been no decrease in the price at 
whioh tbe aviation turbine fue·J is avaiJable 
in the countfY. The question. therefore; of 
dispensing with tbe fuel surc~arge as ~ 
component of the fares of Indian Airlines 
does Dot arise. 

Introductloli of 'Family Panjika' 

2419. SHRI A.C. DAS: Will the 
Ministe"r of HOME AFFAiRS be pleased 
to state: 

(8) how many States have sO far intro· 
duced the 'Family J?anjika' recommended 
by the Committee on tbe Welfa're of 
Scheduled .Castes and Scheduled Tribes; aod 

(b) by what time the remaining States 
are Hkely to introduce the 'Family 
Panjika' ? 

THE MINISTBR OF STATE IN THB 
MINISTRY OF HOMB AFFAIRS (SHRI-

, MATI RAM DULARI SIN A): (a) and 
(b). An identity-cum-monitoring card 
known as 'Vikas Patrika' was introduc d by 
th~ Department of 'Rural D evelopment in 
the Ministry of Agriculture and Rural 
Development for the Integrated Rural 
Development Programme for adoption by 
aU State Govern.tnent~. A large number of 
States have either introduced the Vikas 
Patrika or they are working out tbe modaJi
ties for intcoducing it. 

[ Translation] 

Electroaic~ Testing and Development 
Centre at Indor,e 

2420. SHRI MAHENDRA SINGH: 
Will the PR.IME MINISTER be ,pleased 
to state: , 

(a) whetber proposal sent by Madhya 
Pradesh Governmen t to st:t up Electronics 
TeSliD$ and Development Centre at Indore 
to provide testing facilities for · Ele,ctronics 
Industries to be set up in small scale sector 
in tbe State is pending witb Union Govern .. 
ment and if so, since when and the time by 
which decision will bi: takeD thereon; and 

(b) whether appljoations for tbe pro
posed small scale units for the Electronics 




